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| TEM NO 41 COURT NO. 5

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appea

(From the judgenent and order dated 21/12/2005 in
HGH COURT OF
CALCUTTA)
KHALEK SHAI KH
VERSUS

STATE OF WEST BENGAL

(Wth appl n(s) for exenption fromfiling c/c of the inpugned
)

Date: 11/05/2006 This Petition was called on for hearing to
CORAM :

HON BLE MR JUSTI CE ASHOK BHAN

HON BLE MR JUSTICE LOKESHWAR SI NGH PANTA
For Petitioner(s)

M. Rauf Rahi m Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng

ORDER

SECTION | |

(Crl) No(s).2282/2006

CRR No. 3210/2000 of The

Petitioner(s)

Respondent ( s)

Judgment , bail and office report )

day.



I ssue notice on the question of sentence only.

(Parveen Kr. Chaw a) (Kanwal Si ngh)

Court Master Court Master



